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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL  BANGALORE BENCH $ 	BANGALORE 

DATED THIS 211IRTIEj DAY OF JUNE, 1993 

Present: Hon'ble Justica Mr. .Y.Shyamsun-iar, Vice Chairman 

Hon'ble Mr. V.Rarnakrjshnan, 	 Member (A) 

APPLICATION NO. 144/93 

B.V.Srinivasaj 
S/o Venkatrajah 
aged 54 years, working 
as Assistant Director in 
the office of 
Chief Post-master General, 
Karnataka Circle, 
Bangalore...560 001. 

S.. Applicant 
(Shri A.R.Hol].a - Advocate) 

Versus 

Union of India 
by its Secretary, 
Department of Posts, 
Ministry of Communications, 
Dak Bhavan, New Delhi-hO 001. 

Director General (Posts) 
Dak Bhavan, 
New Delhi-hO 001, 

Chief Post Matr General 
Karnataka Circle, 
Bangalore_55 001. 	 .. Respondents 

(Shrj M,Vasudeva Rao - Advocate) 

This application having come up for hearing 

before this Triina1 to5ay, Hon'ble Justice Mr.P.K.Shyarn_ 

sundar made the following: 

ORDER 

c 	 In similar cases we have granted the relief 

çfxercising of option although little belatedl,. 

our judgment in the other cases, we allow this 

, .•• r,lication and issue a direction to consider the option 

exercised by the applicant aftcr the deadline and to see 



4. 

how best his rights could be regulated. With this obser-

vation, this application stands disposed off. 
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